
Date: 28th June, 2023 

Place: Mumbai                       

ADDENDUM 
Proficient Engineering Private Limited (Under CIRP) 

“Addendum” to the Form – G Published on May 17, 2023 for Extension of the last date for 
submission of EOI 

 

This is with reference to the Form G inviting Expression of Interest for submission of Resolution 

Plan in the matter of Proficient Engineering Private Limited under Corporate Insolvency 

Resolution process, published on May 17, 2023 in Time of India (English) &  Pudari (Marathi) in 

Aurangabad Edition and Financial Express (English) & Navakal (Marathi) in Mumbai in accordance 

with provisions of Regulation 36A (1) of the IBBI (Insolvency Resolution Process for Corporate 

Persons) Regulations, 2016, wherein last date for submission of EoIs was June 3, 2023 has been 

extended/revised as given below: 

Last date for receipt of Expression of Interest – earlier date 3rd June, 2023 extended date 13th 

July, 2023 

Date of issue of Provisional List of prospective resolution applicants – earlier date 13th June, 2023 

extended date 23rd July, 2023 

Last date for submission of objections to Provisional List – earlier date 18th June, 2023 extended 

date 28th July, 2023 

All other information, terms and & conditions remain same as per earlier publication.  

Sd/- 
                    Jovita Reema Mathias  

                                Resolution Professional  
For Proficient Engineering Private Limited 
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